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 दे  हो  है  ।  हैं ब्राथ॑ना  करता  हूं  कि  कग  रिपोर्ट
 को  जल्दी  से  जल्दी  स्वीकार  किया  जाए  घौर

 बैठक  बलासी  की  उच्चतम  के  लिए  जल्दी

 से  जल्दी  बदम  उठाये  जाय  |  मैं  आशा  करता

 हूं  कि  मरे  इन  सुझावों  पर  ध्यान  दिया

 जाएगा  जिससे  कि  tn  के  शरीद  ध्मजीवों

 aq  को  बजट  से  फायदा  मिले |  *

 थ्री  गिरधारी  लाल  मास  (भीलवाड़ा)  :

 इन  सप्लीमेंट्री  डिमांड  का  मैं  समर्थन  करता

 हूँ।  मैं  निवेदन  काना  चाहता  हैं  कि  जनता

 पार्टी  की  सरकार  ने  देव  वी  पर्म  saa ta

 को  बिगाड  दमा  दा  भरोर  हमारे  वित्त  संतरी

 जी  इसको  सुधारते  वा  प्रयत्न  कर  रहे  हैं  ।

 बैस्ट  नंगाल  में  सब  से  ज्यादा  गड़बड़  की

 है  ।  बम्ट  बंगाल  ने  सारी  धाधिषवा  स्थिति  को

 कमजोर  कर  दिया  है  ।  वहां  से  कोपलें  का

 कितना  बाहर  स्मगलिंग  होता  हैं  यह  मंत्री

 महोदय  ने  बताया  था  |  बैस्ट  बंगाल  ने  सारे

 देश  की  भ्रषं  व्यवस्था  को  बक कता चूर  कर

 दिया  है  |  हमारे  वित्त  मनोज जो  ने  सुदा

 रुकती को  कम  करने  की  कौशीतकी की  है ।
 उनका  TUS  नास्तब  में  प्र दाम नीय  है  ।  दस

 ग्रसित के  करीब  मुदा  स्फीति  की  दर  को

 बहु  ते  भाए  है  ।  होलसेल  प्राइसिस  भी  कम

 हो  रही है  ।  मगर  रिटेल  की  किसानों  पर

 कोई  प्रभाव  नहीं  पड़ा  ki  इसीलिये  उसके

 सम्बन्ध  में  हमारे  वित्त  पत्री  महोदय  यान

 बेने  |  घोर  बह  तभी  ठीक  हो  सकता है
 जब  डिस्ट्रीब् यू दान  सिस्टम  को  सुधार  का

 प्रयत्न  किया  जाप,  कोआपरेटिव  सोसाइटीज

 को  ज्यादा  से  ज्यादा  मजबूत  बनाए।  जाप

 घौर  उससे  प्राइवेट  को  कंट्रोल  करके  लोगों

 को  सस्ते  काव  पह  सामान  उपलब्ध  हो  सके,

 इस  प्रचार  थी  ब्यवग्या  करनी  चाहिये  ।

 MR.  DEPUIY-SPLAKLR:  You
 Can  conlunue  your  speech  tomorrow.
 We  will  now  take  up  the  next  item

 [es  |
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 MALE-AN-HOUR  DISCUSSION

 [MPROVEMENT  IN  SYSTEM  OF  SELECTION
 FOR  (1४1.  SERVICES

 SHRI  LDUARDO  FALEIRO
 (Mormugao):  Mr.  Deputy  Speaker,
 Su,  “hen  this  question  was  being
 discussed  in  this  House  on  the  2nd

 September,  there  was  a  widespread
 feeling  that  though  we  have  Man-
 power,  i¢chnical  manpower,  which

 compares  with  the  best  in  the  world,
 though  we  are  actually  the  third  coun-
 trvin  fhe  world  as  far  as  skill  and
 iuinpower  are  concerned,  this  abuo-
 dance  of  intellectual  wealth  and  skill
 is  not  reflected,  adequately  and
 proporionalely,  है है  our  develapment
 und  economic  growlh  over  the  last  30
 years  or  50.  x  feeling  ways  also
 expressed  thut  11  it1s  not  so  reflected
 there  are  many  causes  for  at,  and
 one  of  the  causes  defintely  ts  the
 large  gap  that  exists  between  for-
 mulation  und  implementations  of
 schemes,  which  rcsulis in  failure  of
 implementation  of  schemes  and
 Plans  effectively.

 This  question  1 ावीष्ल्ट् ह [] 5  the  bure-
 aucracy,  the  method  and  manner  of
 recruitment  of  our  administrative
 leadership  =  There  has  been  defini-
 tely  2  ser  change,  definitely  a
 radical  change,  between  what  was
 required  o2  ।  Fureuncruf  of  ao
 admumustralve  leader  in  the  colonial
 era  und  what  ७  required  now  in  free
 fadia,  im  the  past-colomal:  era.
 Detiaitely,  betere  independence  the
 maper  task  of  the  calministrator  was
 to  maintain  Jaw  and  order  and  he
 Was  nycessaithy,  se  toe  say,  an  arm  of
 the  ruler,  as  opposed  to  the  people.
 But  today  in  free  India,  in  a  free
 demecracy,  in  a  developing  democ-
 racy,  द  bureaucrat,  an  administrative
 leader.  is  just  another  citizen  who.
 jor  the  time  being,  i  governing,
 but  then  not  merely  working  fot
 the  people  but.  and  this  is  the
 emphasis  whieh  Co  wilf  take  in  the
 discussion,  working  with  the  people.
 He  is  ध  man  who  ts  require!  to  have
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 not  merely  intellactua!  achievements
 to  his  credit,  not  merely  to  have
 brilliant  academic  achievements  to
 his  credit,  bul  a  main  whe  is  required
 to  have  the  necessary  motivation  to
 earry  forward  the  great  need  for
 social  change.  the  great  urge  for
 social  justice  and  economic  growth.

 ।  have  a  quotation  here.  which
 seems  to  be  the  admitted  opinion  as
 io  What  is  required  of  a  civil  servant
 today.  itsays:

 “No  civil  servani  can  be  effec-
 tive  unless  lie  is  aware  of  the
 witional  objective,  the  total
 strategy  of  the  Government,  the
 pohtical  setting  of  the  admini-
 stration  apart,  of  course,  from
 the  managerial  tool  and  admi-
 nistralive  procedures.“

 Now  the  yueslion  will  be,  at  the
 very  outset,  Walst  you  de  considering
 recruit  your  as  te  the  [AS  PFS)  and

 Allied  Services:  then  ucudemic  achieve-
 ments  on  diferent  subjects.  the
 diflerent  subjects  which  they  studied
 in  BA  oor  the  poust-degree  course,
 what  actually  ।  हम1  emphusis,  how
 do  you  test  this  need  lor  motivation.
 this  commitment  of  the  mdividual  te
 the  social  gouls  which  are  enshrined
 in  the  Constitut.on,  in  the  Directive
 Principles.  ।  take  i:  this  meed  for
 Motivation  is  admutlediy  most  impor-
 tant.  the  commitment  to  social  goals.
 There  should  be  no  commitment  to
 religion,  No  committienl  te  com-
 manity,  deiinitely  no  commitment  to
 a  political  party,  but  there  should  be
 acommitinent  to  the  social  goals.
 the  need  for  change  und  development
 of  thesociety  to  the  constitutional
 Boals,  as  enshrined  ia  the  Directive
 Principles.

 How  do  we  test  that  ?  ।  have  said
 that  there  cannot  be  a  commitment
 of  the  15 [|  servant  te  the  parochial,
 regional,  lingwisbe  or  communal
 factors.  A  bureaucrat  is  an  adminis-
 trative  leader  [have  been  mention-
 Ing  this  expression  and  to  the  people
 he  should  be  g  symbol,  nat  of  a
 region,  not  of  a  community,  not  of
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 a  language,  not  of  any  of  these
 divisive  factors,  but  he  has  got  to  be
 a  representative  and  symbol  =  of
 national  unily  aod  integrity.  The
 people  must  tive  confidence  in  this
 man  that  only  the  nation,  ILS  unity
 and  Ws  intepriy,  motvale  him,  and
 ne  other  divisive  forces,  no  parochial
 turses  or  such  similar  forces  mott-
 vate  Qim.  So,  how  do  we  test  this
 ugain  ie  his  personal  and  emotional
 characéeristics  ?

 With  this  comes  the  need  to  hve
 in  our  bureaucracy  representation
 from  all  parts  of  the  country.  There
 must  be  effective  representation  from
 the  Scheduled  Castes,  there  must  be
 effective  representation  from  tbe
 Scheduled  Tribes,  there  must  be
 elective  represeatation  trom  all  the
 dustint  parts  of  this  country.  however
 small  they  may  be,  si  that  the  people
 get  xleniificd  with  the  adininistrater,
 This  ts  really  very  much  necessary.  ह
 would  not  be  purachial  ह  [say  that
 inmy  own  Ferritors  af  Goa  which  is
 winong  The  highest  in  respect  of  per-
 cenlige  ol  Titeracy  ut  the  country,
 there  are  many  people  from  the
 Terns  ce  Who  have  gel  inte  the
 Admioisteative  Services  and  into  the
 boregn  Service.  However  hardly
 anvhosly  11.  the  Just  about  20  years  has
 been  a  candidate  from  that  Territory
 or  has  sot  hiaself  selycted.  Now,
 the  question  will  be:  What  steps  the
 Goveroment  have  taken  to  have
 iraining  fuctlities  nol  merely  on  the
 paiper—there  should  not  be  facilities
 ind  possibilities  only  on  puper—but
 Actual  (raining  facilities  in  all  these
 fur-Nlung  areas  and  also  facilities  of
 ecunoimic  ussistance  so  that  those
 Who  are  not  financially  capable,  those
 who  may  itive  all  the  talents  and  all
 the  qualifications,  but  yet  are  not
 financtal  capable,  are  not  deprived  of
 joining  the  Services.  How  do  you
 intend  providing  financial  assistance?
 My  questions  will  not  be  on  what
 we  have  done  already  but  what
 further  steps  you  do  contemplate  in
 this  regard.

 The  lime  is  short.  We  have  done
 a  very  good  deal,  [4m  sure.  But
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 then  the  question  15  2  What  Govern-
 ment  contemplates  in  future  ?
 Because  this  process  is  a  continuous
 process  of  evaluation.

 So  my  Questions  are  all  on  what
 the  Government  vill  do  in  future
 and  not  what  the  Government  has
 been  doing  in  the  past  over  the  years.

 ।  now  come  toa  not  very  pleasant
 task,  but  then  u  very  importaot  task
 also,  and  the  tusk  15  lo  point  out  that
 we  have  very  cupable,  people  as  है  have
 mentioned,  in  the  Services,  but  there
 is  a  biological  process.  and  the
 biological  process  -०  that  Chere  comes
 a  period  ino  man’s  life  sooner  or
 luter  when  a  certala  ossification
 lakes  place.  where  the  imap  is  net
 able  io  accept  and  understand  change
 apd  lo  react  accordiowh,  and  the
 eXperience  hus  been  that  we  liad
 very  often  that  a  विधि  15  ।  very  con
 petent  Joint  Secretary  full  al
 enthusiasm,  Full  of  vitality,  who  es
 able  to  do  things.  Vou  get  him
 promoted  to  the  post  of  Additional
 Secretary  and  then  to  the  post  of
 Secretary,  and  at  the  level  the  man
 seems  to  he  completely  caught  by  a

 paralysis  and  ots  umshle  to  react  bo
 any  situation  and  very  olten  we  tind
 that  in  se  many  Afiaisteciss  the  Joint
 Secretary  is  the  man  to  wham  every.
 body  will  go  und  he  is  the  man  who
 15  doing  all  the  werk.  and  at  higher
 levels  stagnation  comes  if  which  is
 a  natural  process.  |  should  think  Le
 would  be  all  right  वह  15  a  natural
 process,  but  then  these  ure  the  peaple
 who  give  leadership  und  it  they  wie
 notable  to  give  proper  leadership,
 if  they  are  nut  able  to  infuse  neces-
 Sary  enthusiasm.  and  ive  necessary
 understanding  of  the  change  that  is
 taking  place  so  rightly  in  thts  country
 not  only  his  work  is  affected,  but  it
 is  the  work  all  dawn  the  line  that  ts
 affected.  Sean  important  question
 which  has  arisen  on  alf  thinking
 sides  of  this  country  as  that  our  laws
 including  the  Constituion  tself  are
 being  so  modelled  that  there  are  sa
 many  safeguards  (hat  apart  from  the
 competence,  the  incompetence  of  a
 civil  servant  also  ois  protected.
 Merely  oa  the  around  of  seniority
 Promotions  arc  assured  and  there  is
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 no  way  to  make  place  for  talent,  for
 the  second  rank  leadership,  as  and
 when  necessary.  f  am  asking  this
 pointed  question:  Whether  Govern-
 ment  will  contemplate  constitutional
 amendments  so  that  the  second  rank
 leadership  in  the  Services  for  thase
 Persons  who  have  enthusiasm,  who
 have  ability,  1५.  provided  and  such
 people  are  given a  chance?  These
 People  have  done  a  lot  and  have
 contributed  a  lot.  Yet  they  have
 Teached  a  stage  of  ossification  and
 should  be  retired  to  give  place  to
 others  so  thatthe  Services  function
 more  effectively

 This  is  a  pornted  gueslion  on
 which  द  will  seck  the  reply  from  the
 Hon.  Minister  because  this  hay
 been  amsing  very  often  Ossifica-
 tion  wil  aot  Lake  place  with  Mia-
 isters,  IT  am  sure,  because.  if  the
 Minister  is  unable  tu  perform,  cither
 be  isnot  given  a  ticket  or,  if  he  ।
 given  a  ticket,  he  loses.

 SHRI  SATYASADHAN  CHA.
 KRABORTY  (Calcutta  South)  :  Is  he
 not  subject  to  that  biologicalprocess  ?

 SHRI  EDUARDO  TALELIRO:
 There  isalso  an  instinet  for  survival
 1115  a  basic  biological  घो  -  ।  man
 who  is  sure  that  nothing  5  puing  to
 happen  to  fim.  में  min  who  is  sure
 that  no  manner  of  trouble  ts  going
 to  be  incurred  by  him,  thut  man
 will  take  things  easy.  A  man  who
 knows  that  if  he  does  nut  perform,
 he  will  go  to  the  polls  and  pet  defea-
 ted,  he  will  neither  bea  Minister  oor
 be  a  member  in  this  House,  that  man
 will  be  very  active.  Il  is  definitely  su.

 Theretore,  Lash,  what  steps  the
 Government  contemplate  iv  bring
 fresh  blood  inthe  administration  so
 that  it  becomes  effectuve  und  of
 constitutional  amendment  m  neces.
 sary,  what  Government  intends  10
 do  in  this  regard.  This  is  क  primais
 question  that  Tam  sores)  posed  by
 the  right  thinking  icaderstup  in  this
 country.

 Now,  the  question  rolites  also  bo
 the  [foreign  service.  Again,  the  ques-
 tion  OF  Motivation  comes  an.  Tt  15
 not  enough  that  you  Kuow  half  a
 dozen  languages  and  huve  forks  and
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 spoons  and  all  the  other  things  to
 move  about,  all  these  fine  manners.
 it  is  mecessary  that  our  diplomats
 who  represent  this  country  have  an
 empathy  with  countries  who  are
 with  us  and  move  with  the-coun-
 ties  with  which  we  have  naturai
 affinities,  These  are  the  countries
 ot  Africu  ;  these  are  the  Atab  coun-
 tries,  the  countries  of  Asia  and  the
 countries  of  the  Third  World.  On
 this  type  of  motivation  I  will  not
 elaborate  much  more.  But  this  is
 very  linportant.

 ।  have  found  that  our  diplomats,
 und  naturally  so,  would  rather  not
 merely  prefer  a  posting  in  the  West
 hut  they  would  also  naturally  even
 seck  the  company  of  Western  diplo-
 mats.  {1  applies  to  India  and  it
 applies  to  diplomats  of  the  third
 world  countries  in  general.  They
 would  rather  be  in  the  company  of
 sophisticated  or  articulate  diplomats.
 Luropean  or  American  or  Western
 diplomats,  rather  than  in  the  com-
 pany  of  their  own  people,  from  the
 countries  of  Africa  ar  Asta.  This
 can  only  be  changed  by  motivation.
 This  can  only  be  changed  by  basic
 inculcation  of  ideas  that  these  are
 the  people  with  whom  we  must
 move  together,  shoulder  ta  shoulder.
 We  are  from  the  South  and  others  are
 from  the  North.  Ht  is  very  good  if  we
 are  in  touch  with  the  North  because
 diplomats  should  be  in  touch  with
 everybody.  But  our  natural  allies,
 our  natural  friends,  are  the  other
 people  from  the  Third  World  because
 this  is  cour  world  andthe  other
 worlds  are  different  worlds.

 On  these  shert  questions,  I  want
 the  Hon.  Minister  to  cducate  the
 House  and  enlighten  us.

 THE  MINISTER  OF  STATE  IN
 iHE  MINISTRY  OF  HOME
 AFFAIRS  AND  DLPARTMENT
 OF  PARLIAMENTARY  AFFAIRS
 (SHRI  ए.  VENKATASUBELATAH) ।
 Mr.  Deputy-Speaker,  Sir,  ह  दात:
 beholden  ta  the  Hon.  Member,  Mr.
 Eduarda  Falerio  and  also  to  you
 for  having  given  this  opportunity  of
 presenting  the  manner  and  mothod
 of  recruitment  of  TAS  officers  and
 other  Central  Services.
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 India  is  a  predominantly  rural
 country  anda  large  number  of  our
 members  in*  this  House  represent
 rural  constituencies.  So,  it  is  but
 natural  that  they  have  a  feeliog
 that  adequate  recruitment  or  repre-
 sentation  is  not  being  afforded  to
 such  of  those  candidates  who  come
 from  rural  areas  and  who  compete  in
 these  JAS,  IPS  and  1FS  Examina-
 tions.

 .

 Before  coming  to  the  main  ques-
 tion  and  also  the  points  raised  by
 my  Hon.  friend,  Mr.  Falerio,  in
 his  speech,  1  would  like  to  go  back
 to  the  structure  and  set-up  of  the
 Indian  Civil  Service  that  was  obtaining
 under  the  colonial  rule.  ‘This  Service
 during  the  British  days  was  looked
 upon  with  awe  and  reverence  by  the
 people.  The  Service  was  primarily
 intended  to  maintain  law  and  order
 ai  the  behest  of  the  British  Govern-
 ment  and  to  collect  revenues  from
 the  people.

 Even  after  independence,  the
 Service  was  considered  to  be  com-
 petent  notwithstanding  the  fact  that
 they  were  serving  the  foreign
 masters.

 This  is  the  reason  why  even  after
 Independence,  the  Government  of
 India,  under  the  leadership  of  Pandit-
 jiand  the  then  Home  Minister  Shri
 Vallabhai  Patel  has  thought  it  ft
 that  there  should  bean  All  Endia
 Administrative  Service  which  would
 meet  the  social  und  economic  needs
 of  the  people  and  accelerate  the
 development  programmes  that  were
 drawn  by  the  Government.  Explain-
 ing  the  place  of  All  India  Service  in
 the  constitutional  framework  under
 consideration  of  the  |  Constituant
 Assembly,  Sardar  Patel  has  said  :

 "  wish  to  place  on  record  of  this
 House  that  during  the  last  two  or
 there  years,  if  most  of  the  members
 of  the  Services  had  not  behaved
 patrioticaliy  and  with  ioyalty,  the
 Union  would  have  collapsed.  The
 Linton  will  go  if  we  will  not  have

 a  united  India,  if  we  have  not  a
 good  All  India  Service,  which  has
 the  independence  to  speak  out  its
 mind,  which  has  a  sense  ofsecurity
 that  will  stand  by  your  words.  If
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 you  do  sot  adopt  this  course,  then,
 do  not  follow;  the  present
 Constitution”,
 It  ia  neediess  to  point  out  that  the

 role  of  the  citrzeas  has  now  under-
 gone  ॥  rapid  change  as  pofited  out
 by  my  Hon.  friend  Shn  Fulesro.  7  hey
 are  no  wager  concerned  mainly  with
 maintenance  of  law  and  order  and  re-
 venue  administration.  It  is  also  the
 intention  of  the  Government  to  make
 the  civil  service  take  the  responsibilty
 for  implementing  the  basic  principtes
 of  the  Constitution  namely,  secula-
 rism.  democracy  and  socialism.  7  he
 commitment  to  these  tdeals  can  best
 he  served,  only  with  an  efficient  and
 dedicated  civil  service.

 It  is  only  a  few  days  ago  that  our
 Prime  Minster  had  a  fruitful  discus-
 sion  with  the  Heads  of  various
 Departments  and  called  upon  them
 to  give  their  best  in  the  service  of
 the  country.  She  made  at  very  clear
 to  them  that  they  necd  not  make  any
 comrmilment  to  any  particular  indivi-
 dual  or  any  particular  ideology  any
 political  party.  But  their  commit-
 mentto  the  gouls  and  objectives  of
 our  nation  should  be  total.  She
 had  also  urged  them  for  showing  ह
 sense  of  urgency  in  the  implementa-
 tion  of  our  programmes.

 i  am  sure  our  civil  servants  would

 respond  with  vigour  aad  enthu-
 siasm  10.  the  vall  of  our  ieader  in
 whom  our  people  have  put  all  their
 faith  and  confidence.

 *  At  the  same  (पाए,  “I  wish  to  point
 out  tbat  our  oauonal  plans  and

 programmes  will  not  be  fulfilled  in
 avast  society  like  ours  unless  there
 is  the  support  of  effictent,  honest
 and  dedicated  civil  servants.  The

 scope  of  thei  functions  ४  getting
 enlarged  every  day  and  for  provid
 ing  the  required  man-power,  the
 recruitment  has  been  entrusted  lo
 UPSC.  Among  the  ceil  services.
 three  ciwl  services  namely,  the
 Indian  Adininistrative  Services,  the
 Indian  Police  Service  and  the  Indian
 Forest  Service,  are  commen  botb
 tw  the  Centre  and  to  the  States.
 Sufficient  cars  has  been  taken  to
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 give  to  the  States  participating  in
 the  Services,  adequate  number  of
 officers  on  the  results  of  the  direct
 recruitment  that  takes  place  every
 year.  In  addition,  officers  belong-
 ing  to  the  State  Civil/Police/Forest
 Service  also  join  in  these  Services
 against  proamoten  quote  fixed  for
 these  Services  Further,  ।  oflicers
 working  in  the  State  Government
 but  not  belonging  to  the  Civil
 Services  are  also  appointed  to  the
 TAS  by  selection,  on  the  busts  of
 their  outstanding  merit  and  ability.

 In  the  matter  of  direct  recruits
 from  civil  service  cxaminution,  the
 Goverament  has  framed  a  policy  of
 allotting  not  Sess  than  50°  of  out-
 siders  to  every  IAS  cadre.  This  is
 itraduced  for  Ppromoung  national
 integration  as  ¢nvisaged  hy  the
 State  Reorganisation  Commuisston.

 About  the  anduction  of  sullicient
 number  cf  people  belonging  to
 scheduled  casies  and  scheduled
 tribes,  enough  i‘epresentation  -०
 given  to  the  scheduled  castes  and
 scheduled  tithes.  Wacancies  reserved
 for  them  are  dully  Ged  up.  {am
 glad  to  uiform  the  Hon.
 Members  that  in  order  to  bring
 the  best  talent  out  of  them,
 coaching  classes  are  conducted  under
 the  auspices  of  hoth  Central  and
 State  Governments  and  =  sone
 Universities  also  participating,  Tt  is
 for  the  information  of  our  frend
 when  he  said  that  proper  economic
 assistance  of  coaching  facthities  are
 nat  available  In  order  to  encourage
 more  and  more  members  of  these  ;
 communities  to  take  the  (चा!
 Services  Examination,  the  upper  age-
 mit  is  31  which  would  give  them
 five  years’  benefit  over  the  genera!
 candidates.  Sir,  for  general  candi-
 dates  ॥  4  26  ;  for  Scheduled  Castes
 ।  1६  33  Further,  there  ts  no  ftes-
 triction  on  the  number  of  attempts
 o  twmber  of  any  one  of  these
 communtties  can  make  at  the  exa-
 Mination,  subject  to  the  upper  age
 fimit  prescribed.

 I  may  inform  the  House  that  the
 number  of  Scheduled  Castes/
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 Scheduled  Tribes  candidates  apply-
 ing  for  admission  to  the  Civil
 Services  ।  camination,  earher  known
 as  LA.S.  etc.  Examination,  has
 increased  steadily  over  the  years.
 Thus,  the  number  of  Scheduled  Caste
 eandicates  has  risen  from  1057  in
 1963.0  to  14,952  in  F9sv.  Similarly,

 the  figure  is  respect  of  Scheduled
 Tribe  candidutes  lias  registered  an
 increase  during  this  period  from  22]
 to  4/38,

 ,  On  the  results  of  the  Civil  Services
 Examination  held  in
 Scheduled  Caste  candidates  were
 recommended  against  ai)  ।7  vacan-
 cies  reserved  in  the  faveur  and  80
 Scheduled  Tribe  candidates  were
 recommended  for  appartment  against
 RO  vacancies  re-erved  for  them  On
 the  results  of  the  Civil  Services
 Examination,  }98Q.  131.0  Scheduled
 Caste  candidates  were  recommended

 against  all  the  [31  vacancies  reserved
 in  their  favou-  and  75  Scheduled  Tribe
 candidates  were  recommended  for  ap-
 pointment  aganst  75  vacancies  re
 served  forthem.  Safar  as  the  quota  of
 reservation  bar  Scheduled  Casies  and
 Scheduled  jribes  15%  concerned,  with
 the  steps  taken  both  by  the  State
 Governments  and  the  Central
 Government  in  oi  ganizing  coaching
 elasses  for  these  people.  there  is  no
 defieiency  of  Scheduled  Caste  or
 Scheduled  |  rib:  candidates  for  the

 pasts  reservel  for  them.  The
 Government  ha.  been  endeavouring
 to  see  that  these  people  come  up  to
 the  level  and  compete  successfully
 in  the  competitive  examinations.

 There  15  a  Cilficism  that  these
 services  are  appropriated  by  such  of
 those  students  who  had  Sophistica-
 ted  educution  in  public  schools  and
 in  the  institutions  situated  in  the
 cities  and  tawns  and  that  the  recruit-
 ment  has  get  an  urban  bias.  The
 UPSC,  in  consultation  with  the
 Gavernment.  had  appointed  a  Com-
 mittes.  that  15,  the  Kothari  Com-
 mittee  in  1974  to  consider  the  rec-
 ruitment  policy  and  selection  me-

 thods.  Their  recommendations
 were  considered  by  the  Government
 in  consultation  with  the  UPSC,  and
 anew  acbeme  of  elaminations  was
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 introducted.  inter  alia,  to  «attract
 candidates  coming  from  rural  areas.
 The  new  scheme  of  the  examination
 has  been  s0  modelled  as  to  attract
 ineritorious  candidates  wiih  rural
 background.  The  special  features
 of  the  examination  which  are  ex»
 pected  to  help  candidates  with  rural
 background  ure  as  follows  नन

 (1)  The  upper  age  limit  was  26
 and  it  is  now  increased  to  28.

 (2)  ‘ihough  the  papers  are  set  in
 Engltsh  and  Hindi,  the  can-
 didate  has  got  an  option  to
 answer  in  any  language  listed
 in  the  Fighth  Schedule,
 apart  from  English.

 जि).  Knowledge  of  Fnglish  is  only
 ofa  qualifying  nature  and  it
 will  not  determine  the  rank.

 (4)  Lesser  weightage  has  been
 given  tu  the  interview  test.
 Only  250.0  marks  out  of  2,050,
 i2.,  only  12  per  cent  of  the
 total  marks  are  110. *101]  for
 the  interview  and  there  is  no
 Minimum  qualifying  miurks
 that  a  cancriaic  would  be
 required  to  secure  in  the
 Interview.

 (5)  More  weightage  is  given  for
 optional  papers  thin  for
 general  studies  paper.

 There  15  no  system  as  such  to  know
 how  many  people  are  coming  from
 Tural  areas,  But,  according  to  the
 questionnaire  given  by  the  UPSC
 to  the  candidates  called  for  interview,
 the  percentuge  of  candidates  from
 rural  areas  whe  qualified  for  appoint-
 ment  on  the  results  of  1979.0  examina-
 tion  was  estimated  to  he  about  43
 per  cent.  The  tures  for  1980.0  exami-
 nation  are  yei  to  be  compiled.

 My  friend,  Mr,  Falerio,  has  also
 mentioned  about  certain  talents  out-
 side  the  IAS  cadre.  whether  they
 could  be  utilised  effectively  for  पान
 plementing  development  _  policies.
 Now,  at  the  Additional  Secretary's
 level,  we  are  inducting  people,
 eminent  peaple,  people  with  vast
 knowledge,  though  they  may  not
 have  qualified  as  IAS.  Posts  are
 created  and  people  are  drafted
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 laterally  as  Additional  Secretaries
 and  Joint  Secretaries.  So,  sufficient
 care  has  been  taken  to  see  that,
 wherever  knowledge  or  talents  are
 available,  outside  the  civil  services,
 they  are  drafted.  My  Hon.
 friend,  in  his  notice,  has  said
 about  the  restructuring  of  the
 Indian  Foreign  Service  I  would
 like  to  answer  him,  through  he  has
 not  made  a  specific  point  about  this,
 while  he  was  speaking.  It  15  mainiy
 the  concern  of  the  External  Affairs
 Ministry  and  ।  would  not  venture
 to  makeany  detailed  commenti.  |
 may,  however,  point  out  that  the
 Indian  Foreign  Service  has  stood  the
 test  of  ime  and  has  gencraily  been
 accepted  as  an  effective  in-trument
 of  our  foreign  policy.  ’  distingui-
 shed  son  of  Cioa  is  presently  the
 Foreign  Secretary.  Therefore,  you
 must  be  proud  of  him  and  there
 should  be  nao  complaint  from  Mr.
 Falerio  on  that  account.  Sir.  the  best
 talents,  whereever  they  are,  whether
 in  Goa  orin  Andaman  &  Nicobar,
 are  being  successfully  used  स  the
 Government  of  India.

 The  Estimates  Committee  of
 Parliament  has  generally  approved
 the  present  structure  which  15
 constantly  under  review.  As  you
 know  the  new  scheme  of  examina-
 tion  has  ken  in  vogue  for  iwo
 years  now  and  we  would  naturally
 like  to  see  how  it  progresses  and
 what  are  iis  results.  [he  Hon,
 Member  made  certain  suggestions
 which  will  be  kept  in  view  while
 making  any  review  of  our  recruit-
 ment  policy  and  selection  methods
 at  any  time  in  future.  The  Hon.
 Member  made  some  points  with
 regard  it  leadership,  bureaucratic
 leadership  and  all  that.  EF  have
 made  it  clear  that  we  are  building
 up  a  Competition  by  inducting  a
 large  number  of  people  with
 sufficient  talent  and  also  who  can
 serve  the  country  with  dedication,
 and  who  are  committed  to  the  basic
 principles  of  our  Constitution.  No
 atone  will  be  left  unturned  (+  See
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 that  the  best  talent  is  altracted  to
 these  services  and  1  hope  my  Hon.
 friend,  Mr.  Falerio  will  feci  that  the
 administrative  services,  whether  they
 arein  [AS  or  IPS,  are  being  put  to
 good  use  and  they  are  allowed  to
 built  up  the  admunistiative  leader
 ship.  About  the  second  rank  of
 leadership  which  he  has  mentioned
 in  his  speech,  that  is  also  being
 kept  up.

 About  some  Additioaal  Secretaries
 and  Secretaries  having  some  biolo-
 gical  proces.es  of  difficulties  which
 he  was  mentioning,  ।  would  like  to
 assure  fhe  House  that  no  such
 biological  inhibitions  would  be
 allowed  to  influence  the  working  of
 Government  in  the  present  context
 when  we  are  committed  to  imple-
 ment  our  Plans  for  the  socio-
 economic  progress  of  the  country
 and  for  the  betterment  of  the
 Scheduled  Castes  and  Scheduled
 Tribes  und  weaker  sections  of  the
 society.  The  Government  is  trying
 its  best  to  attract  the  best  talent
 in  the  country,  whichever  State
 to  whichever  language  and
 to  whichever  region  they  belong
 to.  Sir,  we  make  no  discrimi-
 nation  hetween  one  language
 and  another  language.  The  language
 of  diferent  regions  will  not  bea
 subject  matter  or  a  handicap  fora
 man  to  compete  successfully  10  the
 Allindia  Service  examinations.  ihat
 1१  why  we  have  said  that  though
 the  papers  are  set  in  Hindi  and
 English,  the  candidate  is  free  and  he
 has  got  an  option  to  answer  it  in
 his  own  language—in  any  of  the
 languages  enumerated  in  the  Lighth
 Sched  ule,

 Sir,  we  are  tryiug  to  attract  more
 number  of  people  from  the  rural
 areas.  You  can  see  that  the  per-
 centage  in  increasing  day  by  day
 and  we  hope  that  a  proper  balance  is
 kept  up  between  the  urban  and  the
 rural  areas.  People  from  far-off
 areas  and  also  from  the  ueglected
 wections  of  the  soci¢ty—all  will  get

 |  अ
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 their  due  representation  in  the  Civil
 Services,

 SHRI  SUNIL  MAITRA  (Calcutta
 North  East):  Sir,  ]  want  a  clarifi-
 cation.

 MR.  DEPUIY  SPLAKER:  । here
 are  other  people.  Please  wait
 These  things  are  hajluted.  They
 must  be  given  pielerence.  1  must
 call  them  and  then  your  friend,
 Mr.  Chakraborty  1५  there

 SHRI  SANARDHANA  POOJARY
 (slangalore):  Su.  oan  exhaus-

 -Uve  apswer  has  been  given  and  है
 will  also  confine  myself  ta  questions
 only  and  |  wil  not  fave  द.  debate

 18.00  brs.

 Unfortunately,  st  has  been  stated
 that  a  number  of  nuclear  screntists.
 electronics  cngincers,  mining  engi-
 neers,  textile  cnginecss,  doctors  have
 been  inducted  into  the  1.  PLS,
 Police  Service.  ft  has  also  been
 stated  that  it  is  a  waste  of  ther
 qualification,  May  ।  know  from
 the  Hon.  Mimister  46  to  what  steps
 bave  been  taken  to  prevent  these

 highly  qualified  people  from
 eulering info  this  service,  numely.  ।  15

 Fhe  civil  servants  working  in  the
 Administration  ace  met  free  from
 political  sympathies.  We  may  say
 that  they  are  free  from  political

 mpathies.  Actualh,  they  are  not.
 they  may  not  be  acteve  menrhers
 of  the  partes,  But,  my  feeling  ts
 this,  Loam  of  the  Grin  convicuon
 that  these  civil  servant,  must  he
 comtmitied  io  the  pobcies  and  the
 Programmes  of  the  parties  whether
 it  be  my  party  ।  Congress  हि]  or  any
 other  party.  thal  ५  -  different
 matter.  Unless  this  15  done,  it  will
 be  impossible  to  fiatse  efficiency  in
 the  Administration.  “fav  [know
 from  the  Hon.  Minister  whether
 Government  as  thinking  of  having
 an  All-India  Sersice  apari  from  the
 ।.  है...  5.1.  PS.  and  LES.  Services?
 If,  69,  what  steps  have  bean  taken  is
 this  regard  7
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 The  Hon.  Minister  may  please  to
 say  as  fo  the  percentage  of  the
 candidates  who  haye  got  through  in
 tie  examination  7  He  has  given  the
 aumbers  May  7  know  from  him
 the  percentage  of  candidates  declared
 successful  in  fhe  civil  service  with
 bughsh  as  the  mediunt  and  with
 other  languages  ?  May  ।  also  know
 trom  him  the  candidates  below  24
 years  who  have  heen  declared  syccess-
 tul  ?  These  are  my  few  questions  ।

 MR.  DEPUIY  SPEAKER:  Mr.
 Chakraborty,  you  may  also  pul  your
 questions.  Finally  he  wall  reply.

 SHRI  SATYASADHAN  CHAK-
 RABOREY:  Mr.  Deputy-Speaker,
 Sarthe  discussion  arses  because  of  the
 tact  that  |  asked  a  supplementary  a5
 to  whether  was  a  definite  bias
 towards  English  in  the  recruitment
 me  the  vival  service.  Lam  aot  guing
 mto  the  wider  aspect  of  the  role
 and  function  of  bureaucracy  in  ॥.
 democracy.  But.  my  pointed  queés-
 Gonisthis.  Lwan't  elaborate.  You
 also  agiee  that  the  colonial  adminis-
 tution  had  deliberately  made  Eng-
 lish  ते...  passport  to  privilege.
 Macaulay  openly  sad  that  they
 wanted  10  have  in  india  the  educated
 peaple.  Uie  calour  of  the  skin  of
 whom  niay  net  be  Ike  that  of  the
 1: 10115 11  peopl:  bat  their  taste,  educa-
 tion  and  their  attitude,  would  be  like
 the  English  people.  Lven  after  Inde-
 pendence,  we  find  that  the  tradition
 continues.  Not  only  that.  -  new
 element  has  been  injected.  Now
 Hindu  fanatics  believe  that  Hindi
 should  fuve  the  pride  of  place.
 Naturally,  if  this  bias  is  also  there,
 then  the  candidates  who  are  efficient
 in  Hinds  language  will  be  at  an
 advantueeous  pasition.  Now,  Wwhat-
 ever  may  be  there  in  our  Constitution,
 in  actual  practice,  we  find  that  tbe
 candidaie  who  speaks  languages  other
 than  English  of  Hind)  are  faced
 with  the  adverse
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 UPSC  we  find  that  because  of  some
 technical  difficulties  some  of  the  stu-
 dents  could  not  be  examined  through
 their  mother  tongue.  What  cre
 these  technical  things?  Have  they
 been  overcome  ?

 Sir,  all  the  people  of  our  country
 should  have  equal  opportunity.  Lan-
 guage  should  not  be  a  barrier.  Na-
 turally,  if  there  are  certain  technical
 deficiencies  you  may  agree  to  a
 thing  on  principle  but  in  implemen-
 tation  there  may  be  divergence  bet-
 ween  whatisin  principle  admitted
 and  what  is  actually  being  done.
 That  is  why  it  is  necessary  that  you
 answer  this  question  which  has  been
 asked  as  to  how  many  students
 wrote  in  English  ;  how  many  in
 regional  languages  and  how  many
 students  wrote  in  Hindi  and  the  per-
 centages  of  successful  candidates.

 Secondly  when  you  ask  questions
 in  viva  voce  what  is  the  language
 you  use.  Sometimes  it  is  seen  that
 the  students  who  may  perform  well
 in  the  written  examination  are  dis-
 qualified  in  the  oral  examination
 either  because  of  his  accent  or  be-
 cause  of  his  appearance  or  because
 of  his  inefficiency  or  deficiency  in
 speaking  either  Hindi  or  English.
 What  is  the  language  used  in  asking
 oral  questions  and  also  what  are  the
 other  criteria—  objective  and  sub-
 jective  that  are  used  in  the  selec-
 tion  of  the  candidates  ?

 SHRI  RAM  SINGH  YADAV
 {Alwar):  Sir,  although  the  Home
 Minister  has  given  an  elaborate  reply
 yet  there  are  some  questions  which
 emerge  more  from  the  reply.  Sir,  the
 Hon.  Minister  has  said  that  the
 candidate  has  opticn  to  answer  in
 any  of  the  Indian  language  which  has
 been  listed  in  the  Eighth  Schedule
 of  the  Constitution  of  India  but  I
 find  from  the  Report  that  it  has  been
 laid  down  if  a  candidate  expresses
 his  inability  to  express  himself  in
 English  then,  of  course,  he  may  be
 permitted  by  the  Board  of  Interview
 to  express  himself  in  an  Indian  lang-
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 uage  otherwise  he  will  express
 himself  in  English.  This  is  quite
 contrary  to  what  the  Hon.  Minister
 has  said.  In  this  connection  I  would
 like  to  refer  to  para  3  page  63  of  the
 Report  submitted  by  Mr.  Kothari.
 It  says  :  नि

 “A  question  referred  to  us
 is  whether  the  candidates
 should  use  Indian  languages,
 included  in  the  Eighth  Sche-
 dule  to  the  Constitution,  in
 answering  question  at  inter-
 views.  After  careful  consi-
 deration  we  are  of  the  opinion
 that,  generally  speaking,
 candidateds  should  be  encou-
 raged  to  answer  in  English.”

 Then  they  say  :

 “This  would  help  in  securing
 a  uniformity  of  standard  in
 judging  the  merit  of  a
 candidate  in  relation  to  other
 candidates........”

 Then  they  say  ‘only  in  exceptional
 case’  this  is  allowed.  A  candidate
 expresses  a  desire  to  speak  in  an
 Indian  language  and  only  in  excep-
 tional  case.  this  is  allowed.  It  means
 that  ordinarily  the  candidates  are
 expected  to  answer  in  English  to
 the  questions  put  to  them  b
 Meinbers  of  the  Interview  Board.
 But  here  it  says  ‘if  he  expresses  his
 inability  to  express  himself in  English’
 which  means  that  first  of  all  the

 candidate  should  show  his  inability,
 saying,  ‘Sir,  !  am  not  ina  position
 to  answer  in  English’.  I  do  not
 think  that  any  candidate  would  say
 like  that.  They  say द

 *Shoul!  in  an  exceptional
 case  a  candidate  express  a
 desire  to  speak  in  an  Indian
 language,  because  of  his
 inability  to  explain  himself
 adequately  in  inglish,  the
 lnterview  Board  should  put
 the  candidate  at  ease  and
 aliow  him  to  answer.  in  an
 Indian  language.”
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 My  submission  is  this  that  even
 after  the  submission  of  this  report,
 even  after  the  Government  ot  ladia
 and  the  UPSC  sturt  acting  upon  the
 Report,  this  position  continues  and
 the  wishes  uf  the  people  of  India  are
 not  carried  out.  Titus  is  tather
 Strange.  We  are  brought  up  in
 India;  We  are  taught  by  oor  mothers;
 we  are  taught  by  oi  parents in
 Indian  languages.  If  we  cannot  use
 that  language  for  qualhtving  ourselves
 in  the  Services,  chen  tus  ।  some-
 thing  “hich  i.  conteiry  to  the
 wishes  of  the  peopl:  |!  will  put  a
 question  to  the  Hon  ह.  हिरे!  Why
 should  mot  the  candidate  he  give  the
 option  to  answer  aad  the  liberty  ta
 answer  ino  any  Intian  linguage  ?
 Whatis  the  ditticalty?  It  ts  sheer
 inability  of  the  persoa  wilh  stty  as
 Member  of  the  Board  of  Interview
 which  is  responsible  for  this  state  of
 affairs.  This  is  due  to  his  inability:
 he  does  not  understand  ihe  [ndian
 language.  Therefore  his  inability  is
 thrust  upon  the  candidate.  Why
 should  his  inabdity  be  thrust  upon
 the  candidate?  The  Member  of  the
 Board  does  nel  understand  Han.
 or  Bengali  01  Punjabi  or  Maliyalam
 or  Tamil  ot  Telugu.  So,  the  candi-
 date  1s  expected  (०  know  Laglsh
 and  to  express  himee!!  ii  ज  511,
 It  is  contrary  to  Che  prnepks  of  the
 Constitution  and  contrary  to  the
 wishes  of  the  people  of  the  country -
 at  large.

 My  second  submission  is  this:
 I  wish  to  refer  to  Whal  Pandit  Jawa-
 barlat  Nehru  san)  whowt  the  [C§.
 When  we,  the  people  of  (ndia,  were
 fighting  against  the  colunial  rule,  we
 then  used  to  descrthe  this  Indian
 Civil  Service  as  neither  Indian.  nor
 Civilnoc  service.  The  ICS  had  not
 been  following  the  tleas  and  the
 ideals  which  we  were  inpuing  for.
 And  this  is  what  Pateit  Jawaharlal
 Nehru  said  about  the  Cisil  Services.

 “They  (the  Civil  Services)
 must  think  of  themselves  85
 part  of  the  people  of  India
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 cooperating  in  this  great  ad-
 venture  of  building  up  India”.

 We  are  engaged  in  the  task  of
 bural  reconstruction  as  well  as  de
 velopment  of  this  countrs  of  ours.
 Lis  इच्  the  goal  and  this  is  the  idea

 put  even  before  our  bureaucrats  and
 betore  our  civil  servants.  Now  the
 sucstiaa  ist)  Why  are  we  creating
 a  special  class  of  FAS,  [PS  and  IFS
 Persons  !  You  take  the  statistics
 iegarding  the  selection  of  these  can-
 didite..  Wit  you  will  find  is  this :
 You  will  Had  that  majority  of  the
 vindidaies  come  from  thase  fami-
 hes  ना  पिन  parents  are  in  those  ser-
 Vices  And  then  after  getting  inta
 those  हिटलर  these  persons,  males
 and  females,  want  lo  marry  within
 that  class  only.  That)  means,  even
 ला  ।  Free  India,  there  is  a  special
 class.  Theat  special  class  hus  got  tts
 dife  cnt  nouns  of  hiving,  different
 habis  of  listing.  different  manner
 ol  living,  avd  se  oan.  En  these.  cir-
 t.slivnies  Purge  upon  the  Minister
 Tht  there  hould  bea  complete  re-
 oTicvitition  of  this  class.  Unless
 there  15  विच  ए  orientation  of  this  class,
 we  Cuiacelrespect  them  to  discharge
 the  wok  and  the  duties  enjoined
 upon  them,  which  Wal  expected  by
 our  nidon-buikler  Pandit  Jawaharlal
 Nehru.  Uherefore.  what  ।  suggest  to
 the  Hon.  Minister  ts  thet  there  should
 bo  दला  element  of  rural  bias.  Of
 cei.  Cie  Minister  hus  said,  we
 ureand:  sting  persons  wha  are  hav-
 Ing  the  tural  background  and  so  on.
 Bal,  wply  saying  that  we  are  induct-
 WIE  Petsons  With  ‘rural  background,
 would  not  be  sufhcient.  What  |
 १५८९ न,  to  the  Hon.  Minister  is  this.
 fte  should  make  it  a  point  to  see  that
 there  Must  be  some  lized  percentage  of
 marks  to  be  awarded  to  such  candida-
 tes.  -  boy  ora  girl  who  comes  from
 countrysnle,  whe  has  been  educated
 in  a  college  in  the  countryside  should
 be  vivent  least  ..  or  2%,  or  3%,
 evita  imatks  because  after  all  asa
 evils  vanthe  willbaye  to  go  and
 serve  tle  rural  areas.  It  is  well
 known  to  allof  us  that  80%  of  our
 country’s  population  live  ia  rural!
 areas.  Wheo  he  hag  to  serve  the
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 rural  areas,  there  he  will  learn  the
 local  language,  he  will  learn  the  rural
 habits,  he  will  adopt  himself  to
 the  countryside,  etc.  Therefore,  I
 would  like  to  know  why  persons
 from  countryside  should  not  be  given
 preference  in  this  service  also.  My
 Suggestion  is  that  there  should  be
 Certain  specific  percentage  of  marks
 given  to  the  candidates  with  rural
 bias.

 Sir,  the  Mandal  Commission  has
 submitted  a  report  with  regard  to  the
 backward  classes.  Now,  the  ques-
 tion  is  that  the  reservation  has  been
 made  and  it  has  also  been  mentioned
 in  thereport.  Herel  would  quote  a
 televant  portion  of  the  Kothari
 Commission  Report.

 “Wefeel  that  the  interest  of  these
 candidates  would  be  adequately
 protected  by  retaining  the  upper
 age  limit  of  26  years,  with  the
 usual  relaxation  for  Scheduled
 Castes  and  Scheduled  Tribes  candi-
 dates  and  other  categories  as  may
 be  notified  by  the  Government
 from  time  to  time.”

 It  means  that  the  Government  of
 India  will  consider  certain  other
 classes,  other  communities  which  may
 be  categorised  or  may  be  given  the
 relaxation  with  respect  to  the  age  and
 reservation  also.  My  submission  15
 that  because  the  Mandal  Commis-
 sion’s  report  is  under  the  active  con-
 sideration  of  the  Government  of
 India,  I  will  urge  upon  the  Govern-
 ment  that  there  should  be  reserva-
 tion  for  the  classes  which  have  been
 categorised  by  the  Mandal  Commis-
 sion  as  backward  classes  and  certain
 extra  percentage  of  marks  should  be
 given  to  those  categories  of  people
 as  has  been  enlisted  in  the  Report.

 SHRIP.  VENKATASUBBAIAH  :
 Sir,  about  the  rural  bias,  ।  would
 ‘urther  explain  what!  have  already

 said  in  my  earlier  speech.  About
 the  candidates  who  came  from  the
 rural  areas,  Who  are  not  very  profi-
 cient  in  finglish  or  have  that  sophis-
 tication  of  a  public  school  education,
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 the  UPSC  has  made  such  things  easy
 for  them  and  they  make  them  very
 comfortable,  without  any  sort  of
 nervousness  so  that  they  could  ap-
 pear  successfully  for  the  interview.
 The  technique  of  interview  followed
 by  the  Commission  is  not  that  ofa
 Strict  cros-examination  but  of  a
 natural  through  direct  and  pyrpose-
 ful  conversation  which  is  intended  to
 reveal  the  mental  qualities  of  the
 candidate.  The  questions  asked
 are  designed  keeping  in  view  the
 background  of  the  candidate.  As
 mentioned  00४८  the  candidates  are
 aliowed  the  facility.  of  option  to
 answer  the  questionsin  the  Interview
 test  if  they  so  desire  in  one  of  the
 languages  included  in  the  Eighth
 Schedule  of  the  Constitution  which
 might  have  been  opted  by  him  for
 answering  the  papers  in  the  written
 examination.  It  would  thus  be  seen
 that  the  candidates  answering  the
 questions  in  regional  languages  are
 treated  at  pir  with  the  candidates
 answering  the  questions  in  the  inter-
 view/test  in  English  language  and  no
 candidate  suffers  or  is  at  a  disadvan-
 tage  if  he  answers  the  questions  in
 the  Interview  Board  in  the  regional
 language.

 MR.  DEPUTY-SPEAKER  :  Mr.
 Minister,  are  the  interviewers  in  the
 Interview  Board  people  who  are
 proficient  in  all  national  languages  ?
 Is  that  your  question  ?

 SHRI  SAT  YASADHAN  CHAKRA-
 BORILY  :  What  ॥  want  to  say  is

 “this.  TheInterview  Board  must  be
 Constituted  of  persons  who  can
 understand  and  speak  all  languages
 which  are  there  in  the  Indian  Cons-
 titution.  Are  you  sure  that  this  is
 the  fact  7

 SHRI  P.  VENKATASUBBAIAH  :
 UPSC  is  taking  all  possible  steps  in
 this  direction.  If  such  people  are
 Not  proficient  in  the  lunguage  in
 which  the  candidates  are  proficient,
 the  UPSC  has  taken  cir.  to  keep  the
 interpreters  there  to  interpret  what
 the  caniidate  15  giving  in  his  answers.
 Tam  saying  this  about  the  Interview
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 Board  where  Members  are  there  to
 test  the  ability  and  mental  alertness
 of  a  particular  candidate.  Suppose

 the  candidate  is  not  able  to  express
 himself  in  English,  then  he  has  been
 given  the  facility  of  answering  the
 Questions  in  the  language  registered
 in  the  VIM  Schedule.

 SHRIVRIDHI  CHANDER  JAIN
 (Barmer)  :  This  is  not  the  facility,
 this  is  the  right  of  the  candidate.

 SHRI  P.  VENKATASUBBAIAH  :
 it  is  only  the  question  of  approach.
 Itis  not  the  question  of  taking  any
 right  away.  We  said  that  if  the
 candidate  wants  to  give  his  answers
 in  Engli-h,  we  cannot  compel,  though
 his  mother-tongue  is  not  English.
 Of  course,  nobody’s  mother-tongue
 is  English.  Suppose  he  comes  from
 a  particular  group;  -ay  his  mother-
 tongue  is  Tamil,  And  if  you  say
 you  answer  in  Tamil,  but  he  says
 that  though  my  mother-tongue  is
 Tamil,  1  will  answer  ०  English,  You
 cannot  compel  him.

 SHRI  SATYASADHAN  CHAK-
 RABORTY:  ।  just  want  you  to
 understand  the  problem.  ।  want  you
 to  be  doubly  sure.  Rather  [  want
 you  to  enquire  into  the  whole  matter.
 [have  sen  in  the  Union  Public
 Service  Commission’s  Report  that
 even  they  cannot  get  the  que-lions
 printed  indifferent  languages  for  want
 of  suitable  persons.  This  is  .whiat
 thelast  year's  Report  says,  and  (1:11
 is  why  they  could  not  make  this  thing
 successful.  ।  would  like  youto  go
 through  that.  If  this  is  the  cuse  re-
 garding  setting  up  of  questions,  print-
 ing  of  question-,  evaluation  of  the
 scripts,  well,  since  you  have  suid  it,
 we  mu-{  accept  it;  but  even  then
 I  would  like  you  to  personally  enquire
 whether  this  is  the  fact  that  Interview
 Board  consists  of  such  persons  or
 whether  the  interpreters  are  there  ?
 And  if  after  that  you  say  so,  ।  will
 accept  it.

 SHRIP.  VENKAIASUBBAIAH  :
 About  setting  up  of  questions,  I  have
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 already  said  they  are  set  in  English
 and  Hindi  and  the  candidate  has  got
 option  to  answer  them  in  any  of  the
 language  listed  in  the  VIII  Schedule.

 About  the  other  matter  which  has
 been  brought  to  my  notice  by  the
 Hon.  Professor,  I  will  look  into  it.

 About  the  people  who  have  ap-
 peared  in  various  languages,  there  is
 a  long  list.  I  may  only  say  this  :

 In  Assamese,  in  1979,  the  number
 of  candidates  appeared  is  3;  tbe
 number  of  candidates  qualified  is
 nil.  ¥n  1980.0  the  number  of  candi-
 dates  appeared  is  four  and  the  num-
 ber  of  candidates  qualitied  is  one.

 Now,  in  Bengali.  Normally  people
 from  Bengal  and  Tamil  Nadu  are
 very  zealous of  enhancing  the  rich
 heritage  of  their  language.

 MR.  DEPU!Y-SPEAKER:  Why
 not  Andhra  ?  Yourself.

 SHRI  ए.  VENKATASUBBAIAH  :
 We  are  cosmopolitan  people,  Sir.  In
 Bengali,  in  spit:  of  the  advocacy  by
 our  professor,  only  18  persons  have
 appeared  in  $979;  and  twoof  them
 got  qualificd.  In  19:0,  the  number
 has  come  down  to  1  7.  and  only  one
 person  qualified.

 Gujarati;  13  appeared  and  4
 qualified  in  1979,  19  appeared  in
 1980,  and  two  qualified.

 Vlindi:  Mr.  Ram  Siagh  Yadav
 referred  to  it.  803  people  appeared
 in  1979,  and  38  qualitied.  In  1980
 the  number  ha.  increased.  983  ap-
 peared  and  $7  got  qualified.

 Kannida:  Ono  appeared  in  1979,
 none  qualified.  |  wiil  toll  this  to  my
 friends  Mr  Lakkappa  and  =  Mr.
 Poojary.  In  1980,  four  candidates
 appeared  and  one  got  qualified.
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 Malayalam:  Four  appeared,  and
 none  of  them  got  qualified  in  1979.
 [In  1980,  six  appeared  and  one  got
 qualified.

 Marathi  :  Mr.  Shivraj  Patil  is  here—
 Thirteen  appeared  in  [979,  and  four
 got  qualified.  14  appeared  in  1980
 and  two  got  qualified.

 Oriya:  In  1979,  two  appeared
 and  none  qualified.  In  1980,  two
 appeared  and  none  qualified.  But
 even  then  we  find  a  large  number  of
 IAS  people  from  Orissa.  Perhaps
 they  are  more  proficient  in  English
 than  in  their  own  language,  Ortya.

 Punjabi:  15  appeared  in  1979
 and  none  qualified.  In  1980,  14
 appeared  and  five  got  qualified.

 Sanskrit:  One  appeared  in  1979.0
 and  none  qualified.  In  1980,  none
 ventured  to  appear.

 Tamil  :  Tamil  is  the  language  of
 the  Deputy  Speaker  and  myself.  In
 1979,  10  appexred  and  three  quali-
 Ged.  In  1980,  it  came  down—in  spite
 of  the  campaign  hy  DMK  and
 ADME.  Seven  appeared  and  four
 got  qualified.  ह

 Telugu:  In  1979,  18  appeared
 and  three  got  qualified.  But  in
 1980,  24  appeared,  but  only  one
 qualified.

 Urdu:  In  1979,  none  appeared,
 In  1980,  one  appeared  and  one  got
 qualified.  100°%.  This  is  the  per-
 centage.

 English  :  5914  appeared  in  1979
 and  648  got  qualified.  In  1980,  the
 number  has  gone  up  to  7271.0  appear-
 ing;  and  671  got  qualified.  This
 ia  the  statistics  that  है  have.  That  is
 the  difficulty.  In  spite  of  our  best
 efforts,  people  have  still  got  a  fasct-
 nation  fer  English
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 Mr.  Poojary  has  also  raised  some

 iMportant  points  with  regard  to

 whether  there  is  any  proposal  to

 constitute  more  of  All-India
 Services.  In  this  connection,  I  would
 like  to  inform  the  House  that  the

 Rajya  Sabha  has  passed  a  resolution

 some  time  back  recommending  the

 constitution  of  two  more  All  India

 Services,  viz.  All  India  Medica]

 Service,  and  All  India  Engineering
 Service.  Weare  in  the  process  of

 consulting  the  various  State
 Governments.  A  few  have  given
 their  opinions  in  this  matter,

 About  people  who  are  over-quali+
 fied,  Mr.  Poojary  has  got  a  com-

 plaint:  “Why  are  you  allowing
 them  to  compete  ?”  It  is  not  in  our

 hands.  Tomorrow,  even  if  Mr.

 Poojary  is  over-qualified,  and  if  he

 wants  to  appear  for  IAS  examina-

 tion,  ।  wHI  have  no  objection.

 MR.  DEPUTY-SPEAKER  :  IF  you
 don’t  allow  them  to  appear,  they
 will  go  to  the  court.

 SHRI]  P.  VENKE/  ASUBBAIAH
 This  is  our  difficulty.  Our  friend  Mr.
 Ruin  Singh  Yadav  spoke  about  the
 Backward  Classes  Commission's

 report.

 It  is  yet  to  be  laid  on  the  Table  of
 the  House.  He  has  quoted  a  relevant

 point  from  the  Kothari  Commission

 Report.  I  take  the  suggestion  of  the
 Hon.  Member.  More  than  that,  I
 cannot  say  anything  in  this  respect.


